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Final Decision: Dismissed

Judgement

G.P. Mittal, J.
The present Appeal is dismissed in terms of the judgment passed today in MAC APP.855/2010 titled "Amrik Prasad v.

Sunil Kumar & Ors." For detailed order, please see the above mentioned judgment.



	New India Assurance Co. Ltd. Vs Amrik Parshad and Others 
	Judgement


